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. CENTRAL -,‘Amm.lsmfwé TRIBUNAL, ZRINCIPAL m c

S NEW DELAT, _ |
Date of Decisionf 6:3.95.

1) 0A.213/9L

Shri Rajesh Sharma, N

s/o Shri Jaya Prakash Sharma

Diesel Assistant -

(Presently designated as

Fireman Grade 'A'). .

Moradabad Division, - : '

Northern Railway,. ; - :

Moradabad & 20 others as per Memo of - '
l o » . - ‘.‘0'60.00'.Amlicants.’

Union of India through

1, The General Manager, -

Northern Rgailwav,
Baroda House,
New De lhi -

2, The Divisional Railway Manager,

. Northem Railway,
Moradabad,

'3. The Chairman,

Rai lway Recruitmeat Board, -
New Annexe Bhawan,

DRM Office Complex, . P
Allahabﬂo i oope seo oRespm‘dents ')

2) O.AN0.594/91

Shri Subhash Chander, ,

s/o Shri Krishan Pal,

Diesel Assistant(Presently dasign ated
as Fireman, Grade 'A! ), Northem Rly,
Lakshar and 21 others as per memo Oof

parties. : ' . o_oo'o see oapplic ants,

Ve rsus

P

Union of India & others through:

1, The General Manager,
Northern Railway,
Baroda House,

New De lhi,

‘2, The Divisional Railway Manager,
Northern Railway,
Moradabad,

3, The Chairmman,
Rai lway Recruitment Board,
_New Annexe Bhawan,
DRM Of fice complex,
Allahabad, _ "vu....Respondents.

/




3) D,ANO.69L/9L

* gppi Krishan Kumar Sharma,
s/o Shri V.V.,Shama, : s

2, Shri Raj Kumar
s/o Shri Motilal bahwa,

oth working as Fireman Grade 'A',

under Locof oreman,
Northern Railway,

Lashar es « s ADPlicC ants!

versus _
Union of India through:

1. The General Manager,
Northern Rai lway,

garoda House,
- New De lhi.

’ 2, The Divisional Railway ManageéX,

Northern Ral lway,
Morad ab ﬂ .

'3, Tha Chaimman,
Railway Recruitment poard,
New Annéxe Bhawan,

[ﬁl{agggiaae. ConpleX, .+ evcees Respondents.

Shri B.S.Mainese for the applicants §
shri Rajesh ,Advocate for the respondentS.‘

‘HAN'BIE MR,JUSTICE B.C.SAKSENA, VICE CHATRMAN
HAN'BIE MR. S .R.ADIGE, MENMBER (A).

CPDER _(GRAL)

BY Hon'ble Mr. Justice B,C,Saksena, Vice Chalman,

All these three O.As involve the C ommon

quesjzim of fact and law.

2. It appears that in pursuance 9f the adverti

'me-nt'by.the'-’Ra’ilway Recruitment Board f or the post

of Diesel Assistants/ Assistant Electric .Drivers
the applicants applied for the same. Th? app“t.&!
¢ laim that they were Se lected for the post of

Diesel Assistants/ Assistant Electric Drivers but

they were posted as Fireman Grade *'A' in Moradab:

o




- 3 -
Division. Aggrieved by the order of posting as

Fi:eman Grade sAt, the applicents have ﬁled these .

O.AS .

e e e

3, Sﬁﬁ Rajesh, learned counsel for the
reVSponde-nts ‘have placed before us the copy of the
représqntatim made by. all these 44 applic ants fo
lthe bivisiohal Railway Manager, Northemn Railway,

Morad abad. Through this representation, the applicants
submitted that if the applicants are transferred to

. another Division of Norfhern, Railway and are given

posting as Diesel Assistants/ Assistant Electric
Drivers, they will seek withdrawal of these 0,As.
The lexarned counsel for the nesponcients has also
placed for our consideration the letter dated 12,5,92
issued by the Divisional Personnel ©fficer, Northem

-
i

Railway, Moradabad which indicates that all these
44applicants have been directed to report to the
DRM/NDLS for necessary training for Diesel Assistants/
Assistant Electric Drivers pursuant to a decision

taken in the meeting of G.M./NDIS on 16,4.92 and
also'in terms of G.M,(P)'s letterxr dated 6,5,692,

The appiicants have undergone the said training and
‘since they_Ah'ave been posted azs Diesel Assistants/
Assistant Electric Drivers, learnéd counsel for

the respondents submitted that these 0,As have been
iearigered infructuous, After perusing the copy of the

. /representation and the lettexr dated12%5.95 which
has been placed on recho:d,t_he 0.As sre dispissed as

' héving been fnfructuous, No order as to costsd

&a,\u’"’&
(s .R.Ad/ ' @2 o

(B.C,SAKSENA)
- MEMBER {A VICE CHAIRMAN(J)




